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T.A. No, 1887/87
in
(W.P. No. 15589/85)
Badri Narain Yadaye Sheks App licant
Vs .
Unicn of India & others ot Respondents
Hq-]o MI‘- Ki Lb'ayyd’ A o!ﬁc
Hon, Mr. A.K. Sinhda, J.M.
(B"f Hmo Mr. K. (bdyyd, ﬁufﬂp)
1. The spplicent who was employed in the Postal

Depertment a¢s a postal Assistent, appeared in the
P&T Departmental €xaminetion held in the yéar 1981
ind according to him he fvas pessed in the examination,
He had also appeared in the Part-II examination

held in the year 1982 and the result thereos

has not vet been declared. Aggrieved by this,

he has filed a Writ Petitiocn which by operation  of

lew is transferred to this Tribunal for ddjudication.

2. In this writ Petlition, the applicant has

Junior accounts Officers Exemination Part-II, he ld
in December 1982 and to promote him as Juynior
Aaccounts Ufficer dlong with the other successful

cindidates who'appeared in the saig @xémination,

3. The respondents OppOsed this and dccording to
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them the ¢ result of the ©xaminat ion held in:
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December 1982 and 1983 was announced in April 1983
and March 1983 respectively., The dp,.l.ic;nt cou ld
not secure the minimum que lifying marks in the
examinotion and that is why he coyld nGtide clared
successful. The applicant has not filed dny
rejDindern;rdanil-d; the dverments. In this
si,tuaticn,'we do not see any cround made out for our
interfyrence, The re is no merit in the case and

dccordincly it is dismissed,

4% NC orédexr as to the costs,
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